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S) 	I 
OA.273/93 

( As per Hon. Mr. A.B. Gorthi, Member Adminis'trtion) ) 

Heard learned counsel for both the parties. 

2.. 	The applicant's prayer is that. .as he was re-employed as 

Accounts Clerk Grade I. he should ble given annual ircrements 

for $Ohlo? military service while fixing his pay in the scale 

of Rs.1200-2040. The relevant rule pvsition is that such bene- 

fit of annual increments is restricted to 	compete-mt  

Storeman who were re-employed as LOC or Junior Clerk and Store-

man respectively. The aplicant herein while serving in the 

Air Force was Fitter 'C'. 

Learned counsel for the applicant states that restricting b-.-

benefit of Annual increment only to Ex-c.ompetent Clerks is 

un-Constitutional being violative of Articles 114 and 116. - 

There is, however, no such ground taken in the OA. The learn-

ed counsel for the applicant seeks permission to amend the 

CA suitably. 

In view of the above It is for the applicant/his counsel 

to take further action in the matter for which two weeks time 

is given. If it is intended to amend the CA, an MA for the 

same has to be filed with an advance copy to the respondents' 

counsel, 

List the case for orders after three weeks together with 

GAs .997193  and 998/93. 
	

tttorti) 
Member (Admn) 

Dated:  March 22, 914 
Dictated in the Open Court  
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Admjted and Interim Directions 
Issuetj.  

pvm 

Allo9ed 

Dis4sed ofwith threctiojs 

Disr5jssed. 

as withdrasm.. 

Disfriissed fat Lefault. 

ReJ)cted/Ordered. 

No/order as to.costs. 




